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Central Aid for Road Development Plans 

for Delhi and New Delhi 

1496. SHRI H. K. L. BHAGAT: Will 
the Minister of HFALTH AND FAMILY 
PLANNING be pleased to stale: 

(a) the tot~l amount given by the Central 
Government to the Delhi Municipal Corpora-

. tion and New Delhi Municipal Committee in 
connection with the road development plans 
during the last three years; and 

(b, how much of this amount has been 
spent by each of these authorities in this COnnec-
tion as on the 1st May, 1971 ? 

'I'HE MINISTER OF STATE IN THE 
MINISTRY OF HFALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPADH-
YAY A): (a i The following amounts have 
been given by the Central GOVl"rhment to the 
Delhi Municipal Corporation and New Delhi 
11unicipal Committee in cennection with road 
development plans during the last 3 years i.e. 
1968-69 to 1970-71 : 

(Rs. in lakhs) 

Delhi Municipal Corporation: Rs. 374.50 

N .. ·w Delhi Municipal Committee: Rs. 66.915 

The Delhi Muniripal Corporation has also 
reported that Delhi Administration released a 
sum- of Rs. 11.25 lacs for plan roads in 1968-69 
& I \/69-70 out of the additional resource raised 
by the Administration. 

(h) Delhi Municipal 
Corporation. 

New Delhi Municipal 
Vammiltee. 

(Rs. ill lakllS) 

Rs 385.16 

Rs. 6550 

Provision of Sewage and Drainage Facili-
ties for Trans-Yamuna Areas in Delhi 

1497. SHRI H. K. L. BHAGAT: Will the 
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to sta te : 

(a) whether there are any plans for the 
provision of sewage disposal and proper drain-
age facilities for the trans-Yamuna areas in 
Delhi; 

(b) since when these plans are pending; 
and 

(c) when they arc likely to be impiemen-
ted? 

THE MINISTER OF STATE IN THE 
MINISTR'x' OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPADH-
YAYA): (a) to (c) The exact position' is 
being assertained and the required information 
will be laid on the ,Table of the Sabha. 

Development of Tripura Town 

1498. SHRI BIREN DUTTA: Will the 
Minister of WORKS AKD HOUSING be 
pleased to state: 

(a) whether any scheme has been proposed 
by the Tripura Government for the develop-
ment of Tripura Town, specially Agartala ; 
and 

(b) if sa, the nature of proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AI\D HOUSIKG 
(SHRI J. K. GUJRAU: (a) and (b) The 
Government of Tripura have prepared a 
development plan for Greater Agartala, with 
the hdp or the Town and Country Planning 
Organisation of the G''''prnmcnt of Indian. 
to control and regulate fUlure development of 
th.: town and its environs. The plan covers an 
area of approx;matclr 16.340 acres, envisaged 
to accommodate a population of 3 lakhs bv 
1996. According to the plan. on(" lakh person's 
are to be accommodated in the existing Agar-
tala town (r:etween H'lOra river and Kalakhal). 
another one ]akh in Kunjban<\!andan Naga;' 
Complex (north of Katakhal), and the rem;in-
ing one lakh in areas south of Haora river in 
Jogindra Kag~<r, Chan.pamll1'a and Malva 
Nagar. ' 




